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Shri Kaushik Kumar Sharma,

Jt.Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Nirmali Talukdar,
Principal Judge, Family Court No. III,
Kamrup (M), Guwahati. lL

Dated Guwahati, the? September,202l.

Sub:- Casual leave.

Ref:- Letter No.rcrc/2/14/Py180/21, dtd 06 09 2021

Madam,

Wth reference to the above, I am directed to inform you Elat your prayer for

(asual leaYe on 06.09'2021, has been granted'

Yours falthtully,

rA'
JT.REGISTRAR ruIGILANCEI

Memo NO.HC.VII-5O/2O00 Ao7 3t aatea f 'q' Ll>t
C.opy to.

The Project Manager, Gauhati High Court'
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